
RAJYA SABHA [6 May, 20031 

Income tax refunds 

4723. SHRIK. RAMA MOHANA RAO: Will the Minister of FINANCE be 

pleased to state : 

 whether there is any system in the Ministry of Finance to issue income 

tax refunds in a time-bound manner; 

 if so, the details thereof; 

 what kind of modern tax administration the Ministry is thinking of 

introducing in the country for a hassle-free tax returns and other services; 

 whether the Ministry is thinking of engaging private agencies in process 
of tax returns, etc.; and 

 if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND 

COMPANY AFFAIRS (SHRI GINGEE N. RAMACHANDRAN): (a) Yes, Sir. 

As per the provisions of the I-T. Act, the refunds are required to be 

issued before the expiry of one year from the end of the financial year in which 

the return is made. However, the Department has taken certain initiatives for 

granting refund within a period of 4 months from the date of filing of return. 

The Government has initiated a number of reforms in the area of tax 
administration as already announced by the Finance Minister in his Budget 
Speech. Such measures include outsourcing of activities relating to allotment of 
PAN, creation of data bank of high value transactions, computerised selection 
of cases for scrutiny, extension of interactive voice response system, software 
for preparation of returns, electronic clearance system for refunds, introduction 
of a one-page return form for individual tax payers, electronic filing of returns, 
reduction in the number of forms, abolition of tax-clearance certificates etc. 

and (e) In view of heavy load of work, the Chief Commissioners of 

Income Tax have been authorized to outsource the work relating to digitization 

of data from income tax returns, to the extent found necessary. 

Loan received from foreign countries 

|4724. SHRI ABHAY KANT PRASAD : Will the Minister of FINANCE 

AND COMPANY AFFAIRS be pleased to state: 

(a) the amount of loan obtained by Government from various countries as 

on March 31,2003, country-wise; 

†Original notice of the question was received in Hindi. 
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 the amount of loans paid off as on March 31, 2003, country-wise 
alongwith the interest paid thereon; 

 whether loans obtained from some countries are lying unutilised; 

 if so, the details thereof during the last three years, year-wise, state-wise 

and project-wise; 

 the amount paid by Government as guarantee money on this; and 

 the action taken against the States by Government for not utilizing the 

loan? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND 
COMPANY AFFAIRS (SHRI ANANDRAO VTTHOBA ADSUL): (a) The details 
are indicated in Statement-I (See below/ 

and (e) The details are indicated in Statement-II (See below;. 

The external assistance is largely project tied and therefore, utilisation of the 
sanctioned aid for any project is spread over the project implementation 
period. As a result, there would always be some unutilised amount at any point 
of time, reflecting the assistance in pipeline, which will be used as project 
implementation progresses. 

and (f) Do not arise, in view of reply given to part (c) above. 

Statement-I 

Loan taken by Govt, from various countries during last three years 

(Figures in crores)  

Name of the Country Agreement Amount  

 200001 2001-02 2002-03 

Germany 

Japan 

187.67 

278.74 

624.72 

1093.86 

0.00 

378.24 
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Statement-11 

Loan Repaid and Interest Paid on Loan 

(Figures in crores)  
Name of the Repayment of Govt. Loan Interest Payment of Commitment Charges Paid 

Country     Govt. Loan  for Govt. Loan  
 2000-01 2001-02 2002-03 2000-01 2001-02 2002-03 2000-01 2001-02 2002-03 

Austria 9.14 9.96 1 1 .7 4  2.98 2.72 2.97 0.00 0.00 0.00 

Belgium 23.57 21.98 24.43 0.57 0.40 0.31 0.00 0.00 0.00 

Canada 59.66 60.06 61.91  0.02 0.02 0.02 0.00 0.00 0.00 

France 206.82 211.28 744.53 110.48 102.94 110.31 0.27 0.22 0.19 

Switzerland 23.67 19.83 18.45 5.98 4.32 3.74 0.00 0.00 0.00 

Sweden 159.42 160.71 184.88 1.38 1.33 0.99 0.00 o.oo 0.00 

Germany 510.80 488.10 528.41 123.64 103.67 101.16 0.19 0.76 0.95 

Italy 72.77 86.04 89.92 10.31 9.19 8.34 0.00 0.00 0.00 

Denmark 25.65 26.38 27.98 0.00 0.00 0.00 0.00 0.00 0.00 

EEC 4.82 4.93 5.35 1.08 1.07 1.09 o.oo 0.00 0.00 

Rep. of Czech and Slovak 4.28 4.28 4.28 0.48 0.37 0.26 0.00 0.00 0.00 

Russian Federation 261.36 211.36 251.27 38.59 39.74 5.14 0.00 0.00 0.00 

Japan 1457.00 1604.02 1723.11 1038.68 978.19 1028.26 0.00 0.00 0.00 

Kuwait Fund 63.73 54.85 47.44 10.89 8.80 6.70 0.00 0.00 0.00 

Netherlands 194.07 191.22 0.00 54.16 49.50 51.56 0.00 0.00 0.00 

Saudi .Arabia 13.12 7.09 7.21 2.05 1.77 1.51 0.00 0.00 0.00 

Australia 5.10 7.67 7.86 0.79 0.72 0.61 0.00 0.00 0.00 

Spain 18.26 19.11 19.35 3.38 3.15 2.81 0.00 0.00 0.00 

U.S.A. 635.07 654.45 652.84 174.79 167.20 153.79 0.00 0.00 0.00 

 

 


